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Closing Down of Uni. s of C.S.I.R.       
Due to Import  of Technology 

♦253. SHRI INDRADEEP SINHA SHRI 
SURAJ PRASAD  : 

Will the PRIME  MINISTER be 
pleased to state : 

(a) whether it   is a    fact    that     L 40 
units of CounciJ of Scientific and Industrial 
Research are likely to be closed down due 
to import of technology; 

(b) whether it is also a fact tliat the 
Bharat Heavy Electrical Limited is 
importing anti-corrosion technology 
discarding its own; 

(c) whether a number of small 
scale industries are likely to be 
closed down due to indiscriminate 
inport of technology;   and 

(d) what remedial measures 
Government are taking in the matter ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENE-
RGY, ELECTRONICS AND SPACE 
(SHRI SHIVRAJ PATIL) : (a) No, Sir. 

(b) Bharat Heavy Electrical Limit-
ed has entered into a technical 
collaboration agreement with M/s 
Harco Corporation, US\ for technology 
transfer of Cathodic Protection System. 
This system is mainly used for 
providing corrosion resistance to gas 
and oil pipelines. This technology, in 
totality, is not available in the country. 

(c) No, Sir. Import of technology is 
not indiscriminate but in line with the 
declared objective of the Government to 
upgrade technology in all sectors 
including the small scale sector. 

(d) Does not arise. 

Interpol       Action        Against 
Terrorism 

*254. SHRI K. VASUDEVA 
PANICHAR 
SHRIMATIKRISHNA KAUL: 

Will the Minister of Home AFF-
AIRS be pleased to dtate : 

(a) whether Government's attention 
lias been drawn to die news ilem 
appearing in the Indian Express of the 
27th October, 1985 under the caption 
'Interpol decides to curb terrorism, if 
so, what are the details thereof ; and 

(b) what are the steps Government 
have taken to have a proper Liaison  
with  the    Interpol  in  this 
regard  ? 

MINISTER OF HOME AFFAIRS 
(SHRI S. B. CHAVAN ) • (a) and (b) In 
the General Assembly Session of the 
Interpol, it has been decided to prepare a 
manual containing instructions for 
fighting terrorism and to put 
international terrorism as an item on 
agenda for discussion in all die Regional 
Conferences to be held in future. It was 
also decided to organise a Symposium to 
discuss the role of Interpol in fighting 
international terrorism. The Central bur-
eau of Investigation is keeping close 
liaison with the Interpol in this regard. 
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Provision of Sophisticated Weapons   
and   Better     Facilities for Delhi 

Police 

*256. SHRI HARVENDRA SINGH 
HANSPAL : Will the Minister of HOME 
AFFAIRS be pleased to state : 

(a) what specific steps are being 
taken to provide the Delhi Police with 
sophisticated weapons and reqiusitc 
facilities to make it more effective and 
mobile in the light of high incidence and 
nature of crime in Delhi ; and 

(b) whether Government are con-
sidering increase in strength of the Delhi 
Police and providing better training 
facilities to them ? 

THE MINISTER OF HOME 
AFFAIRS (SHRI S.B. CHAVAN) : 
,<a) A Statement is laid on the Table of 
the House. 

(b) on the recommendations of the 
Shrivastava Study Group 4,814 
additional posts have been sanctioned 
for the Delhi Police. The existi-ing 
Police Training School is being 
upgraded and equipped with up-to-
date modern training facilities. 

Statement 
Delhi Police is being equipped 

with sophisticated and modern 
equipment and weapons in order and 
make it more effective. In addition, 
the following steps have been taken 
to make it more responsive and 
mobile :— 

1. Delhi Police Zones have been 
increased from 6 to 9. Each zone will 
be looked after by a Deputy 
Commissioner of Police . 

2. 37 new police stations will be 
opened on the next tlu'ee years. Witii 
these additional police stations Delhi 
will have 100 Police Stations by 1988 
as against 63 at present. 

3. Mobility of th Police force has 
improved; and Inspectors and 50% 
Sub Inspectors in the Special Branch 
will be Provided wi th Motor Cycles. 

4. 118 additional patrol carsha ve 
been sanctioned. These will be 
equipped with wireless communi-
cation and controlled by the Police 
Control Room. For this Purpose staff 
of 1923 personnel have been 
sanctioned . 

 

5. A Special Cell to deal with 
crime against women has been san-
ctioned with the staff of 44, which 
will work under a Deputy Commiss-
ioner of Police. 

6. Proposals for improvement of 
the Traffic Branch and an increase in 
the strengdi of vehicles in the Delhi 
Armed Police have also been a san-
ctioned. 

7. A Post of Additional Commissi 
oner of Police (Training) has be*» 
created in Delhi Police . 


